271 Matters under

[Shri Jyotirmoy Bosu]
Prime Mmnister during his last wvisit
promised to give 20,000 tonnes of
food. I woulg like to know...

MR, SPEAKER: When did you give
notice?

SHR1 JYOTIRMOY BOSU: 'Today
before 10 O'clock.

MR, SPEAKER: You have always
& priority, That I forgot.

SHRI JYOTIRMOY BOSU: Please
change the rules.

MR. SPEAKER: I am sorry 1
cannot change the rules.

12.40 hrs.
MATTERS UNDER RULE 377

(1) NON-APPLTCABALITY OF CERTAIN AR-
TICLES OF THE CONSTITUTION TO JAMMU
AND KASHMIR STATE.

SHRI BALDEV SINGH JASRO-
TIA (Jammu): Though Juommu and
Kashmir Stale is a part of India, but
only certain Articles of our Consti-
tution have been made appleable 1o
this State, the State has got a Cons-
titution of its own.

Now, may I remind the House
that Article 19 of the Indian Cons-
titution which pertains to irecdom
-of speech, to formulate association,
uruon, to move freely in the country,
to reside anywhere in the country
etc. iz apphcable only for a period
of iwcenty-five yeais ending on 14th
May, 1979. Similarly, Article 16(3)
of our Constitution wlich pertans
to employment and appomntment to
an office is not made applicable to
Jammu and Kashmir State,

In these circumstances and in
view of Article 370 (though of a
temporary nature in our Constilu-
tion), I urge upon the Government
of Indiag to take all such necessary
steps in this connection {o remove
this disparity once for all. This
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bemng a matter of very great impor-
tance and of public benefit will par=
ticularly benefit lakhs of people of
the Jammu and Kashmir State.

(1) NEED FOR IIELr AND COMPENSATION
TO THE VICTIMS OF SQALL IN BInmam oN
THE 27TH APpmIL, 1979.
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(i) PERFORMANCE OF THE INDIAN
Hockey Team IN WorLd Cur TOURNA-
MENT AT PERTH

SHRI SAUGATA ROY (Barrack-
pore): May I make a statement on &
matter of very scrioug and urgent
public importance regarding the
miserable performance in World Cup
Hockey at Perth?

India has put in a mriserable per-
formance in World Cup Hockey at
Perth by finishing fifth. It had Jost
earlier to Holland and Australia.
This performance may put Ir out
of Worlg Cup Hockey. It P‘“ﬁak 1y
put one to shame because !
has won the world cup, ’

The sad state of Indian Hockey can
be ascribed to the failure of the
Indian Hockey Federation. Instead of
making good selection and looking out
for genuine talent, the LH.F. hug been
more busy in its own intrigues while
the Education Ministry has been 2



